
 

 

 

BEFORE THE HON’BLE NATIONAL GREEN TRIBUNAL, 

WESTERN ZONE BENCH, AT PUNE. 

ORIGINAL APPLICATION NO.       187 OF 2023(WZ) 

IN THE MATTER OF : 

Mr. Vijay Vilas Dighe            …Applicant 

VERSUS 

Yashraj  Marriage Hall and Multipurpose Hall 

Through its Owners & ors.                               …Respondents 

 

AFFIDAVIT ON BEHALF OF THE RESPONDENT NO.1  

 

Sr. No.  Particulars  Page No.  

1.  Affidavit on behalf of the Respondent no.1 375-377 

2.  Annexure- Copy of Show cause notice dated 

21/05/2024 issued by the MPCB to Respondent no. 1 

378-379 

3.  Annexure – Copy of acknowledgement of the reply 

dated 19/07/2024 of Respondent no. 1 to show cause 

notice of MPCB dated 21/05/2024  

380-384 

 

 ADVOCATE FOR THE RESPONDENT 
                                   Aarti D. Bhonsle   

   C-68, Shivajinagar Court, Pune- 411005 
Mobile No: +91 9922990869 
E-mail: aartidbhonsle@gmail.com 
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